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STATEMENT SHOWING INSTITUTION, DISPOSAL AND PENDENCY
(WRIT, CIVIL & CRIMINAL MAIN CASES) AT THE END MONTH OF APRIL 2019
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MAIN CIVIL CASES

1 WP e 154 7 7 4 4 157
5 TWA — | 402 57 2 59 49 49 412
3 [WPC | 4887 333 8 341 1 304 305 4923
4 |WPL 974 23 3 32 14 14 992
5 TWPS 11288 891 8 1 900 743 743] 11445
6 |WPT 419 13 13 12 12 420
7 |WPCR 1050 59 3 62 95 95 1017
8 [WPPIL 56 10 10 1 9 10 56
9 [wp227 1018 102 2 104 3 71 74 1048
10 [WPHC 4 3 3 3 3] 4
A [TOTAL (1 to 10) 20252| 1497 33 1 1531 5 o 1304 1309 20474
1 |FA 2909 47 7 54 41 a1 2922
2 |FAM 715 30 30 7 7 738
3 [SA 5944 98 2 100 4 57 61 5983
4 [MA 302 12 12 8 8 306
5 |MAC 6729 204 5 209 178 178 6760
6 |[CR 257 9 9 21 21 245
7 [MCC 380 107 2 1 110 84 84 406
8 {COMP APPEAL 4 0 0 4
9 [COMP PET 18 0 0 18
10 [EP 8 0 0 8
11[TPC 55 7 7 2 2 60
12 [CONC 0 0 0 0
13 [CONT 766 64 1 65 75 75 756
14[ITR 3 0 0 3
15 [ITA 4 0 0 4
16 |CEA 0 0 0 0
17 [CER 0 0 0 0
18 [ARBA 136 2 1 3 13 13 126
19 |ARBAP 1 0 0 1
20 |ARBR 28 3 3 3 3 28
21 [TAXC 170 4 4 2 2 172
22 |REVP 200 13 13 3 51 54 159
B |TOTAL (1 to 22) 18629 600 18 1 619 7 0 542 549 18699

TOTAL (A+B) 38881 2097 51 2 2150 12 0/ 1846/ 1858 39173

MAIN CRIMINAL CASES
1 |CRREF 5 0 0 5
2 [CRA 13974 167 1 168 1 106 107 14035
3 [CRR 4882 123 5 128 5 140 145 4865
4 [MCRC 742 778 778 1 841 R4 678
5 [MCRCA u/s 438 CrPC 158 178 178 2 169 171 165
6 [CONTR 8 0 0 8
7_|CRMP 3094 282 5 287 1 343 344 3037
8 [TPCR 9 2 2 3 3 8
9 |ACQA 2098 69 1 70 4 4 2164
C |TOTAL=(1to 9) 24970, 1599 1 1 1611 10 0| 1606/ 1616/ 24965
GRAND TOTAL(A+B+C)
OF MAIN WRIT, CIVIL& | 63851| 3696 62 3| 3761 22 o| 3452| 3474 64138
CRIMINAL CASES
FRAPRCHCPSBEASE/ | 63851 INCREASE (+287) 64138
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